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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 808 OF 2022

IN THE MATTER OF
JOGINDER KUMAR LAMBA ..APPLICANT/PETITIONER

Versus

STATE OF U.P & ORS. ..RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO.2
TO S5

I, Devender Nigam, S/o Sh. N.P Nigam, aged about 52 years,
presently working as Senior Manager, Planning and Jal
department, New Okhla Industrial Development Authority,
Administrative Building, Sector-6, Noida, Gautam Budh Nagar,
Uttar Pradesh presently at New Delhi do hereby solemnly affirm

and declare on oath as under:-

1. That I am working as the Senior Manager, Planning and Jal

department in the office of the Respondent No. 2 to 5 (herein
after referred as answering Respondent) in the above-

mentioned Application and I am well acquainted with the

facts and circumstances of the present case and hence

ompetent to swear this affidavit.

hat the answering Respondent in their reply affidavit dated

© 23.01.2023 has stated that the Respondent No.6 had

b



B, %Q‘x i
%\EJ

availed the STP water facility from time to time from Sewage
Treatment plant, Sector 50, Noida and filed certain STP
receipts.

That Vide order dated 06.02.2023, this Hon’ble court had,
interalia, observed that:-

“Prima facie, the receipts filed for purchase of water
are not genuine and Noida Authority, in supporting
their genuineness, is unable to show its corresponding
record”

That it is submitted that the answering respondent had
inadvertently filed the STP receipts along with its reply
before this Hon’ble Tribunal, the said receipts were actually
submitted by the builder to the answering Respondent along
with the application for issuance of Occupancy Certificate
qua Commercial Plot No. C & D, Eco City, Sector 75, Noida.
The said STP receipts were issued by the builder to the STP
plant for disbursing the required water. It is pertinent to
mention here that the Occupancy Certificate qua
Commercial Plot No. C & D, Eco City, Sector 75, Noida has
not been issued till date because there are pending dues on
the said plot.

it is submitted that the record file of the Respondent
| . 6 maintained by the answering Respondent shows that

they have purchased total 40000 Kiloliter (Forty Thousand
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Kiloliter) STP water from the answering Respondent from
time to time. A chart showing the total availed STP facility
by the Respondent No.6 and the STP receipts issued by the
answering Respondent along with their respective challans

are annexed herewith as ANNEXURE P/7 and ANNEXURE

DEP/(@T

[DEVENDER NIGAM]

VERIFICATION:-

I, Devender Nigam, S/o Sh. N.P Nigam, aged about 52 years,
presently working as Senior Manager, Planning and Jal
department, New Okhla Industrial Development Authority,
Administrative Building, Sector-6, Noida, Gautam Budh
Nagar, Uttar Pradesh presently at New Delhi, do hereby
solemnly affirm and declare that the contents of the above
Affidavit in Paragraph Nos.01 to 05 are true and correct to the
best of my knowledge and belief. 5 3 WA 750}

Hence, verified at New Delhi, on @hls """ day of March, 2023.

ONENT
[DEVENDER NIGAM]

e

2 B MAR 2023
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New Okhla Industrial Development Authority
Sector-5/37/39, Noida. (U.P)
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HDUEC BANK Date: 19-fae-2022 | Allottee Copy |
NEW QLA INDUSTRIAL !)!'ZVF,!.Oi’Mf‘iN"i' Al;"l"lf()}lf Iy v
GST Now 09AAALNOI2OATZY

Chellan N0.:800213872
property Type: JAL-10
{Consumer No! |

Registration (d:
Account Nou NOHWAOADUQ
HESC Codet HDECH04989

Location: Sector-, Blocks plot/Flat No-
Applicant: AIMS VIAX GARDENIA
DEVELOPERS PV LTD.

‘ Mabile No: 9891964075
§.No Account Hend Amount i ermail:

{ SHWER TREATED W/\'I‘I,if( 20,000 Address; PLOT NO~C&D, SECTOR-75
- N Total: 20,000 GST No.:
In Words: Twenty 'l housand PAN No.:

Connection:
Rill Duc Date:31-feavR-2022
Bill Period:

Plense find enclosed herewith Draft/Pay order No/Cash_¢ 966} Dated 1alh o for
Rs._ Jdeeon ) ___Drawn Onz o) CLye e i&g@jﬂg%b()‘/ﬁ mentioned account head the payment of property

Allotied / Lease / Sublczxsc;gﬁqnjpf'@yigtﬁsfg% fo ;e by NOIDA Authority.

. ., ok MB‘W
Authoriscd Signatory mmﬁ; 20, O ] ) Depositor Signature
79 Del i%ﬁm { Notes

2000% | 5()()L}WVE@ -«-,EMSO* ‘1 20* “ 10* i‘ 5+ i"roial J

Nuotw
(Paywent alone will pot aeerus any sigghat s aftottee

{Nowithstonding ey request af the sliotee the payment, made by the allotee shall be first adjusted towards she interest de, if any, and fhe belance shail be
adjusted sownrds the annmal leasorent und the instaliment respectively.

(MAllottee will pry GST by Reverse Charge Mechanism agalnst Property. Authority's GST No: 09AAALNOI20A1ZY
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;_,u;posc. as per terms & condition_s overleaf.

[Quantity of Sewage treated water = ......." f‘i‘ "
Detail of Deposit
I.D.D. No. - e

2. Name of Bank -

3. 00.D. Amount

Autherity Signatory
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i‘ 12710222, 3:48 PM Jal Ghadlan 1 4b

valid For: DH/Cash/Fund Transior

HDFEC BANK Date: 19-faraT-2022 Allottee Copy
NEW OKHLA INDUSTRIAL DEVELOPM ENT AUTHORITY
GST Now: 09AAALNOIZ0AIZY

Challan No.:800213869
Property Type: JAL - 1()
Consumer No:

Registration Id:
Account No.: NOHWHADUQ
IESC Code: HDFC0004989

Location: Sector-, Block-, Plot/Flat No-

Applicant: AIMS MAX GARDENIA

DEVELOPERS PV LD,

Mobile No: 0891964075

S.No Account Head Amount Bmail:

. SEWERTREATED WATER 20000 | Aqdross; PLOT NO- A & B, SECTOR-TS, NOIDA
Total: 20,000 GST Nou:

v/, ” ¢ »
In Words: Twenty Thousand PAN No.:
Connection:
Bill Due Date:31-fgHwR-2022
Bill Period:
Please find enclosed herewith %&acWPay ggi,enﬂol@ash §o7€60  Dated yalulz for
Rs, boli~ Drawn:@ﬁm 4 £ Xagainst-above mentioned account head the payment of property
Allotted / Lease / Subleade [Repimreanyoelidrges Zeb by NOIDA Authority.
jnitials
Authorised Signatory - 1§ OEC 1002 Depositor Signature

i s X e,«{j‘)mils\of Notes
2000% | sod;},;i_ }_ﬁ‘gﬂﬁﬁi—‘ﬂfé’m‘l sor | 20¢ | 10¢ | 5* |Total
| N T O |

Note:

(1)Payment alone will not acerue any right to allottee,

(2}Nonx'i:hstanding any request of the allotee the payment, made by the allotee shall be first adjusted towards the interest due, ifany, and the balance shall be
adjusted towards the annual leaserent and the instaliment respectively,

(3)Alottee will pay GST by Reverse Charge Mechanism against Property. Autharity's GST Nat 09AAALNOI20AIZY
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